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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

O0.A. No. 963/92
New Delhi this the 3rd day of March 1597

Hon 'ble Shri K.Muthukumar, Member (A)
Hon 'ble Or. A.Vedavalli, Member (J)
Shri Harpal Singh

S/o Shri Tare Chapd,

Distt. Muzaffar Nagar(U.p.)

presently posted at 6 Bn. DAP,
‘No. 7673/0AP, Model Touwn, Delhi.

ceseeehpplicant
(By Advocate: None)
Versus
The Commissioner of Police,
(Delhi Police), Police HeQe,
Ney Delhi.

2. Additional Commissioner of Police,
New Delhi Range, New Oelhi.

3. Deputy Commissioner of Police,

North East Di#trict, Delhi, eeee..ReEspondents

(By Advacats: Shri Vijay Pandita)

ORDER(Oray)

By Hop 'ble Shri K.Huthukuuar, Hembar‘k)

On the last three occasions no-one ves present

for the applicant. Accordingly the 0.k, is dismissed

L,£h/defau1t and for non-prosecution,

i dawd el

(OR. A, VEDAVALLI) (Ko MET HUKUMAR)
Member(J) : Member(A)





